&

MM =
\ﬁ/\”/\

e L

I.

servica and presently working a5 ...

giva herein below the de

myself, rhy spouse and dependants®:

A,

{Assels In joint name indlcating

given}

l,nSde‘.K.. KUMMYQJGV, ;anfday,gh@mfg oM
R . . years, belonging to
1CL-c... L 1A

tails of the assets (Immovable, movable, bank balance, etc.) of

SO RELE)

the extent of loint ownarship will also have to be

5n

pescription

Salf

Spouse
& ___Nama |

No

Dopendant«l

Ho,
N

‘Cash

Lo/

N

B N

Dopendant-2
__Name

NP

Depandant-3
Etc. Hame

np

)

Deposits In
Banks, Financial
Tnstitutions And
Non-Banking
Financial
Comgpanies

SRI -
ggf,éooa,t

o

ery- NP

e

s

{i) |Bonds, _
‘Debepturas and-

“Shares in
cmpanies

ILias

_Nl#

Nfg

NIA

(v}

Other financial
institutions,
NS5, Postal
Savings, LIC

ns-v

I

i

()]

Motor Venicies
(gatells of
make, ¢i¢.)

REAd

N|

I

(v

Jeweliery (give
details of
weight and

B 1 SR

Vidg

Np

]

(i)

Qﬁm‘er assels,
stich as values
of claims /

NI

N

N

A

Note: Value of Bonds / shares / Debentu
txchange in respect of listed companies an
companles should be given.

+ Dependant here means a2 pe

interasts

employee.

SLV’ Ry’ W

res as per the latest market vaiue in Stock
d as per books in tha case of nog listed

rson substantially dependent on the income of the




alsa have to ba Indicated)

b 1

_ [Note: Properties in jolnt ownership indicating the

tant of joint ownership will

sr.
Ho,

Descripticn Seif

[ Spouss
Hame(S)

Dependant-1
Name

Depandarnt-2
MName

mp;ndanb!h
Ete. Name

I

Agricultural Land
- Location{s)

- Extent (Tetal
measurement)
nt market valug

= Burvey number(s) L
W AR

P

AN

i

{0

Non-Agricultural kand
- Location(s)

- Sorvay number(s}

- BExtent (Total
measurement)
-Current market value

NN

SR

s

(i)

Buildings (Commercial
_and residential)
Location(s)

= Syryey /door.
number(s)

- Extent (Total
measurement)

- Current market
valus

Y

A

NS

N\p_

(v)

Houses / Apartments,

- Location(s) S—"
- Survey /door R
ﬂur@gﬂﬂ‘-‘“ et

- Extent (Total
measurementy,

- Current market

etc. | v

N p

4

"

¥}

vajue
Others (such as
interest in property)

| Ny

N

N| #

-

(2)

1 give herein bzlow the details of m

instRutions and government dues:-

y lebilities / overdugs 1o public Anancial

[Note ; Please give szparate details for zach tem)
Er. | Dascripdon Hemcaaddress ofBank /| Amount outstanding as
Ra, Financlal Institutions{s} / 7 | E— assssmnsd
bfﬁ@@t (&} ¢
(&) [ (i) Loans from Banks NI NILL
{0} Loans from Fnanclal . i
Shniutions NIl REL
(i) Government Dues: - = s L
{a) dues to departments N:LLL’ NI LL
daaling with govemment
accommadation )
(bY dues to departments
dealing with supply of NTLL NTLL
water
{c) dues to departments
dealing with supply of .
electricity nNILL NI L

S s

w”

L]



7d) dues to departments e

geallng with telephones *N i = i NTLLL
(e} dues to departments
dealing with government
' transport (including NILL NIL-
' ¢ aircraft and helicopters) | .
4 |
(f) Other dues, If any NT L . ' NTLL

{b) (i) Income Tax including
surcharge [Also Indicate NILL

the assessment year Upto : Tt
which Income Tax Return (PAN No--APGPY3T4S rf% N
filed. Glve also Permanent
Account Number (PAN}Y) -
(il) Wealth Tax [Also
Indicate the assessment . 419
year upto which Weaith NILL N
Tax return filed.] |
(Il Sales Tax [Only in
¢case of proprietary NILL ML L
business] B
(rv) Pmperty Tax NILL NILL
‘¢ parsanal petall
GPF/CPF/PRANNO. - ({102 T008858% J
Gender 2 l g (M/F)
Date of Birth v " :
olclolz |1 ]8 [Q[1 | wommnwm
Class/Group - C -
Cadre i
B.S.5.- Blhar Secretarlat Service etc.)
Home District i~ I PATN A j

I hereby declare that the above details are true to the best of my
knowledge and belief,

Sighature jf Rty s
Hame of Employee: SJ’HVKMIWM ‘[mdav
place: Fad 4. ... Deslgnation: WC{C M{xdqa:f’

Datez.].&[&%/%&.. Department: BW Wvﬁ: AMQJH%

Note: . Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format,

Sl szt




